
 Sixteenth  Loksabha

 an>

 Title:  Introduction  of  the  Right  to  Disconnect  Bill,  2018.

 SHRIMATI  SUPRIYA  SADANAND  SULE  (BARAMATI):  Sir,  I  beg  to

 move  for  leave  to  introduce  a  Bill  to  establish  an  Employees’  Welfare

 Authority  to  confer  the  right  on  every  employee  to  disconnect  from

 work  related  telephone  calls  and  emails  beyond  work  hours  and  on

 holidays  and  right  to  refuse  to  answer  calls  and  emails  outside  work

 hours  and  for  all  matters  connected  therewith  or  incidental  thereto.

 HON.  DEPUTY  SPEAKER:  The  question  15:

 “That  leave  be  granted  to  introduce  a  Bill  to  establish  an

 Employees’  Welfare  Authority  to  confer  the  right  on  every

 employee  to  disconnect  from  work  related  telephone  calls  and

 emails  beyond  work  hours  and  on  holidays  and  right  to  refuse

 to  answer  calls  and  emails  outside  work  hours  and  for  all

 matters  connected  therewith  or  incidental  thereto.”

 The  motion  was  adopted.

 SHRIMATI  SUPRIYA  SADANAND  SULE  :  I  introduce**  the  Bill.




